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CENTRAL ADMINISTRAT IVE TRIBUNAL
: Pr incipal Bench

| OAl Nof 1349 of 1996
she Now 5P or =72
New Delhi; dated this the 2.5 A VGUIT 524 2000
HON'BLE MRE S.R ADIGE, VICE CHAIRMAN (A)

HON'BLE MR KULDIP SINGH, MEMBER (J) ,))D

Ir% Dinesh Kumar Verma®!

S/o Shri MERG Vermay

Dyl Ass essor & ,Colieqtor,
Municipal Corporation of Delhi,
167 IRSNOf ficers Flats'y

Prasad Nagariy .

New Delhi.-ll(?)OCG?"’f%

a ?‘;E] Applicant
(By Advocates Shri BETE] Kaul)

~ Versus

Union of India through

the Secretary), }

Ministry of Finance?y

Dep¥il of Revenue¥’

North Block’ |
New Delhisl | i Respondent

(By Advocate: Shri RiRf Bharti)

CRDER'
Mcf SR, Adige; VG (A)

Applicant impugns reqaond,e,nts; order dated 536595
(AnnexureEA I ) rejecting his claim for pay protection

and payment of 8rrears of payd

25  Applicant was appointad as a Madical Officer
in Covtd of punjab and joined the said post on 31AA79;

‘uhile serving as Medical Officer he appeared in the IAS

etcd Exam31983 and upon being allotted to the Indian
Revenue Service joined that service on 1531585 as a
probationer?y Applicant claims that as he was already
drasing a basic pay of RI2000/- pSh% 2s Medical 0fficer
with the Punjab tbvtﬁ,? reSp,ondents should have pro tected
that pay won his joining as.a probationer as iRS’:ﬁ

R ’Applicanﬁ:’;s muhsel has not clted any rﬂle or
instruction compelling respondents to protect the pay
draun by applicant as Medical Officer upon his joining
IRS as a probationers Indeed respondemts state that

applicant's pay as a probationmer in IRS would bs g0 vernad
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by FR 22 B(I) ()5 and as spplicent did not hold a
lien on the post of _Medicél 0fficer under Punjab
G:_wt*?;‘ he does not.get the benefit of the proviso

o R 22 B(1) (2)¥

42 1In the 1ight of the contents of FR 228(i) (a)

we find oursel ves unable to grant applicant the

relief prayed for and relisnce upon the ruling in
1994 supplefi(2) ScC 548 cited by applicenti’s counsel

does not advano® applicﬁﬂt}s cased

59  The OA is dismissedd No costdd
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( KuLDIP SINGH.) (_sSRWADIGE )
MEMBER (3) _ VICE CHAIRMAN (A)%
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